OFFICE OF THE
DISTRICT & SESSIONS JUDGE

GOMATI JUDICIAL DISTRICT :: UDAIPUR,
As on 30.11.2017

Court Wise Pending

Station wise pending case
As on 30.11.2017

Udaipur Amarpur
Traffic
Challans
under Total
>, Name of the Court Civil | Criminall M.V. |Criminal| Grand Civil |Criminal| "8 | Civil (Criminal| Petty
No. Total case case
Act. Cases
(Petty
cases)
District & Sessions judge, |
! Gomati District, Udaipur. 2172 202 U 202 474 811 1030 828 19 387 586
Addi.District & Sessions Judge,
2 Gomati District, Udaipur. 333 178 0 178 °11 811 | 1858 19 973
Civil Judge (Sr. Div) & Asst.
3 Sessions Judge, Gomati District, 134 o 0 9 143 1841 828 4006 586
Udaipur.
C. J. M-cum-Civil Judge(Sr.Divn.),
4 Gomati District, Udaipur. 29 298 338 636 665 2669 992
J. M. 1% Class-cum-Civil . . . ]
> Judge(jr.Divn.) (Court No.1), C, V,I Crlmlna/
Udaipur, Gomati District.
J. M. 1%t Class-cum-Civil
5 judge(Jr.Divn.) (Court No.2), 3 104 87 191 194 830 2831
Udaipur, Gomati District.
Civil Judge (Jr. Div.) & J. M. 1st _
7 Class, (Court No.3), 39 128 248 376 415 Total Pend|ng Cases
Udaipur, Gomati District.
3 Amarpur, Gomati District. '.O 3 3 66 1 N 0S.
Civil Judz2 7 '-5Div.) & . M, 1+t
9 Class, Amarpur, Gomati District. 19 367 086 973 992
TOTAL 830 1417 1414 2831 3661
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FORM FOR MONTHLY STATEMENT
Showing Court-wise number of Civil Cases instituted, disposed of and pending with age-wise particulars for the month of November, 2017.
1. Name of District : gomati |udicial District
2. Number of working days during the month : 22 days
Age-wise pendency of cases from last month 3 Institution during the month E = Age-wise disposal of Contested Cases 'S‘
S 3| e :
O o Q -~ o
= . 3 O o
S S S, | 82 =
NAME OF CASES 3 r; E g ,E E o S z o r 2%
Bg| T2 = S & e E T < 5O I g vl W4
= = — - — - M~ o
e = o 1/ NS T B T e = I A IS IS - =0 ™ z 5 = & & 2 | 3 z e E E g E E E 4 1 21218818 <| ©
LQLIQIQIR|IQ|Q|Q| KRR & | & |]a] E z5 | & ) =) S = E LN | 88| N8l 88188 ]S8N 89 8
Q U3 p——— e — — — — — —, e —
s|le |z |8 ||| |2 |3|2|e]|" s | a| 8| 3| = |F S| 2|8 |c |2l ||| |28 |5|&]|c|"°
1 2 3 4 .. o 8
1. CIVIL WORK
District or Court-wise
01. Title Suits 70 | 41 | 19 3 3 1 1 1 4 143 18 3 1 22 165
02. Money Suits 3 3 1 7 2 1 3 10
03. RCC Cases
04. Misc (J) Cases 63 | 66 8 21 2 1 1 162 17 1 2 20 182 | 11 1 12
05. Title Execution Cases 13 6 4 4 2 29 2 1 3 32
06. Money Execution Cases 16 | 19 4 39 6 3 9 48
07. Title Appeals 25 | 19 5 3 1 53 1 1 2 55 1 1
08. Money Appeals 2 1 3 3
09.RCC Appeals |
10. RCC Revision Cases
11. Misc. Civil Appeals 3 4 7 1 1 8
12. Claim cases w/s. 166, MV | 45 | 44 | 32 | 32 | 6 | 2 161 | 2 4 6 | 167 2 | 3 | 1 6
13. Indian Succession
Act/Succession/ G & W Act 2 4 0 6
Cases
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Age-wise pendency of cases from last month 3 Institution during the month :o; Ly T Age-wise disposal of Contested Cases o
- e -
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p— — p— — o .E — — o~ y— — i pr— p—
|l alzs|8|s|le|{B|E8|les|3|&|&e]-" s | 83| | =2 | = |F s | 3|8 |sl=B|l=zle|B3|E&|le||2 ;"
1 3 4 5 6 7 8
14. Guardianship Cases 7 2 9
15. Misc (Probate) Cases
16. Title (Probate) Suits
)
17. Title (Matrimonial) Suits | 10 1 1 12 5 3 8 20
18. Appointment of
Receiver/Guardian
19. Other Family Court
matters
20. Reference under LAACt | 5 | g5 | 21 | 3 | 7 111 | 1 1 2 113 | - | 5! 5 | 1|1 12
21. Reference under ID Act
22. Interlocutory matter
under ID Act
23. Wakf matters
24. Departmental Enquiry
25. Arbitration {Execution)
matters 6 6 6
26. Other contested Civil
Cases not covered above 35 31 9 2 77 6 6 83 2 1 3
SUB-TOTAL (A) 315306104 68 | 19 3 1 1 1 7 825 | 61 6 14 1 32 907 | 11 8 9 4 2 34
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Age-wise disposal of Uncontested Cases = o © Age-wise pendency of cases at the end of the month "
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B 10 11 T 12 T 13
1. CIVIL WORK
District or Court-wise
01. Title Suits 5 1 6 § 84 | 40 21 3 3 1 1 1 5 159
02. Money Suits 5 4 1 | 10
03. RCC Cases
04. Misc (J) Cases 9 5 14 26 63 60 8 21 2 1 1 156
05. Title Execution Cases 1 1 1 16 6 4 3 2 31
06. Money Execution Cases 5 5 5 20 19 4 43
07. Title Appeals 1 1 2 26 19 4 3 1 53
08. Money Appeals 2 1 3
09.RCC Appeals
10. RCC Revision Cases
11. Misc. Civil Appeals 1 1 1 4 3 7
12. Claim cases u/s. 166, MV Act 6 51 44 30 29 D 2 161
13. Indian Succession
Act/Succession/ G & W Act Cases 2 4 o
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Age-wise disposal of Uncontested Cases ;6 o E Age-wise pendency of cases at the end of the month .
— —
o
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l
14. Guardianship Cases | 7 2 | 9
15. Misc (Probate) Cases
16. Title (Probate) Suits |
, | . J
17. Title (Matrimonial) Suits 3 3 3 15 1 1 17
*18. Appointment of | ' T ™
Receiver/Guardian
19. Other Family Court matters | [
20. Ref der LA Act | l
- helerence under LA AC 1 1 2 14 | 16 | 60 | 15| 2 | 6 99
—t ]
!
21. Reference under ID Act
22, Inl;erlncutory matter under ID | o
Act
t ™ . B
23. Wakf matters
- ——— i i .|
24. Departmental Enquiry
l -
25. Arbitration (Execution) matters 6 6
260. Other contested Civil Cases not |
covered above 9 1 10 13 32 28 8 2 70
SUB-TOTAL (B) 33 8 1 1 43 77 349 | 291 | 96 | 63 17 3 1 1 1 8 | 830

District and Sessions Judge

Gomati Judicial District, Udaipur,
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HCT-M9
FORM FOR MONTHLY STATEMENT
Showing Court-wise number of Criminal Cases instituted, disposed of and pending with age-wise particulars for the month of November, 2017.
1. Name of District :- Gomati Judicial District.
2. Number of working days during the month :- 22 days
Age-wise pendency of cases from last month g Institution during the month 3 § :; Age-wise disposal of Contested Cases 3
5 15|43 | f 5
— = — D . —
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N | S| B|g|l G| & | 8¥ |<Ba g™
NAME OF CASES ol 2.2 = o g c E & 0 O (3N I ol 20
~ © n | ¢ |mjanl-|{o|lo|loi~nlos]| B% 2| o|la]| @ s T | g% ~lo|lnlsim|a|lr|lolalo|~|lo5| 8%
s | 8 |s8|2|s|s|e|e|8|8|8!8s| 5 [&Z2|-8 x| x| & |% |28 |2|S8|s|s|s|{c|a|c|8/8|38/|8%]%
N N N N [ NN [ala|ld]l8]8iQaa]| B Z.S med| m| M S, ; Tua MR RN R R NN'Q‘TOu
(C = —_ &
s | 8 |S|3|z|lg|B|lE|e|a|8|s| ¢ S |83 B |2 | s |FE |2l28|c|B|2le|lB|s|e|a|&8|c]f
!
1 2 | | 3| 1 i} 5 6 ~ 7 8
2. CRIMINAL WORK | [ ] | j | L]
District or Court-wise _ _ I L . | | _ _ 1 _ | . _ | _
01. Sessions Cases: Type -| 33 29 28 D 1 | 2 1 | 2 119 | 220 4 2 6 220 1 ] 1 | 3
| I S | | I . | | | | ! I SR I . . I — _
02. Sessions Cases: Type -I| 4 5 1 1 6 17 | 17 1 1
03. Criminal Appeals 40 30 o 76 1 1 2 78 3 4 3 10
. . | ! | ! . | . | . |
04. Criminal Revisions 12 2 | 14 3 2 L D 19 1 1
05. NDPS Act Cases 2 4 2 1 9 9
|06. Cases under the Protection | I | 1
of Children from Sexual
Offences Act, 2012 triable by 18 15 11 1 15 1 1 46 1 1
Special Judge
07. Other Cases under Special
Act tried by Sessions Courts d 2 3 10 10
oo, Yearrant Frocedure PG 07 | 37 |26 |33|9|22{23|11(6 |4 |2|132| 402 | 20 | 1 37 58 | 460 |14 | 5 | 2 | 2 1 | 24
I !
09. Warrant Procedure Cases
under other Acts not included |
in this list _ |
Lo, oummons Frocedure IFC | 106 | 26 | 35 | 16 {20 |14 6 | 3 1 2 | 229 | 15 20 35 | 264 |14 3 |2 |1 |1 21
11. Summons Procedure Cases | ' 1
under other Acts not included
In this list
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Age-wise penden f cases from last month S Institution during th th Q I -wi 3
g P Cy of cases O S nstitution auring the mon O S m Age-wise disposal of Contested Cases 3
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12. Summary Trial Cases
under IPC
13. Summary Trial Cases
under other Acts not inciuded
in this list i
14. PFA Act/FS & S Act Cases
15. Electricity Act Cases
16. Essential Commodity Act |
Cases 1 1 2 1 1 3
17. Cases under 125, Cr.
PC/Muslim Women (Protection| 13 2 15 4 4 19 1 1
on Divorce) Act
18. Domestic Violence Act o | F
Cases 28 6 34 9 18 52 3 3
19. NI Act Cases 37 23 o 3 3 1 1 74 2 2 4 78 1
20. MV Act Cases/Traffic
Challan Cases 1189 419 30 | 13 1651 79 205 344 1995 | 1
21. Excise Act Cases 60 60 4 23 27 87
22. luvenile Act Cases
23. Forest Act Cases 1 | 1 3 3
24. Wild Life Cases
25. Labour Act Cases 1 1 1
26. Weights & Measures Act 1 1
Cases 1
27. Foreigners Act Cases /IM
(D)T Act Cases
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Age-wise pendency of cases from last month 'S Institution during the month S E :_'J Age-wise disposal of Contested Cases S‘
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1 3 4 5 6 7 8
28. Cases under Passport Act 1 >
& Rules made thereunder
29. Cinematography/
Copy Right Act Cases
30. Cruelty to Animal Act
Cases
31. Gambling Act Cases 7 8 4 12
32. Tripura Police Act Cases 119 124 41 418 172
33. Tripura Shops &
Establishment Act Cases ., |
34. Cases of Atrocities on T _
SC/ST I r
35.Prevention of Corruption 1 2 v
(PC) Act Cases
36. Consumer Protection (CP)
Act Cases
37. Arms Act Cases 1 23 24 24

38. Information Technology
(IT) Act Cases

39. Cases investigated by CBI
and tried by Special Judicial
Magistrates
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Age-wise pendency of cases from last month S Institution during the month 3 S :; Age-wise disposal of Contested Cases S
3 S 3.9 S
p— ) Z —
- - - - Qo o . —
o« z 2| 8 & % o~ - = o ™
NAME OF CASES Bg| 28 S| gl g| = E S8 | °gh 30| =5
l O o ~ N | WO i | < m | o ~N | O | O | 00| I~ i 5
= 2 |5 |3|2|5/2|S|8|218/88 = %3S\ 2|%|% |%% |S|g|s|2|5|5|s/5/18/8|8 8% ¢
-
g ﬁ E RRSE’.%REENEE Z 5 |@me| & M O 'T'Z Ea NNNNNNNNNNNNQ.E
S| &8 |2l |gle|z|lE|lg|5|¥| 8¢ S |E8|8| B |2 | & |F8 |[B|E8|c|B|2|e|lB|2|g |58 8|8
1 3 4 D 6 7 8
40. Enquiry held as per order
of the Hon'ble SC/HC
41. Orders on Final Reports 3 1 4 4 4 4
42. Confessional Statements
u/s. 164 (1), Cr. PC/TI Parade
43, Cases settied through
mediation
44. Bail Applications u/s. 438 & 3 1 4 4 3 3
439 of Cr.P.C |
45. Other Bail Application 11 22 21 54 54 32 32
46. Other Misc. Cases not 6 10 1 1 1 19 7 5 12 37
covered above
47. Other Cri. Cases not 10 2 2 14 9 5 14 28 2 2
covered above
48. Casess tried by the 6 1 1 8 1 A 5 13 3 3
Juvenile justice Board
SUB-TOTAL (C) 1795 015 153 73 |32(45|30|14{ 8 (10| 3 | 286} 3064 | 213 1 414 22 650 3714 [ 81 |15 | 9 3 1 1 1 111
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Age-wise disposal of Uncontested Cases 3 S E Age-wise pendency of cases at the end of the month S E‘
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2. CRIMINAL WORK
District or Court-wise
01. Sessions Cases: Type -| 3 3 o 36 28 27 5 1 2 1 1 119 220
02. Sessions Cases: Type -lI 1 4 4 1 1 6 16
03. Criminal Appeals 2 2 12 37 26 3 606
04. Criminal Revisions 2 2 3 14 2 16
05. NDPS Act Cases 2 4 2 1 9
06. Cases under the Protection .
of Children from Sexual
Offences Act, 2012 triable by 1 18 15 11 1 15
Special judge
07. Other Cases under Special
Act tried by Sessions Courts d 2 3 10
08 Warrant Procedure P 20 1| 2 1 3 | 27 51 | 118 | 32 | 24 | 30 | 9 |22 |23 |11 | 6 | 4 | 2 | 128 | 409
09. Warrant Procedure Cases
under other Acts not included
in this list
10: Summons Procedure [¢ g 5 | 1 1 16 37 110 23 33 | 16 |19 | 14| 6 | 3 1 2 | 227
T1. Summons Procedure Cases| i '
under other Acts not included
in this list
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12. Summary Trial Cases [
junder |PC |
13. Summary Trial Cases under
other Acts not included in this
list L r
14. PFA Act/FS & S Act Cases
| 1 |
15. Electricity Act Cases
: . |
16. Essential Commodity Act
Cases | _ ) 1 1 1 3
117. Cases under 125, Cr. |
PC/Muslim Women (Protection 1 17 1 18
lon Divorce) Act ] | R
18. Domestic Violence Act
Cases & 1 9 12 ; 35 J 40
19. NI Act Cases 3 1 | |V 1 > 6 | 38 22 6 2 3 1 72
20. MV Act Cases/Traffic !
Challan Cases 541 36 ] 2 | 580 281 991 383 29 11 1414
i21. Excise Act Cases 36 | 36 36 51 51
| - ] - | e —
22. Juvenile Act Cases i
r
23. Forest Act Cases | l | 1 1 1 3
24. Wild Life Cases
25. Labour Act Cases [ 1 1
26. Weights & Measures Act r | 1
Cases 1

27. Foreigners Act Cases /IM'
(D)T Act Cases
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Age-wise disposal of Uncontested Cases 3 < % Age-wise pendency of cases at the end of the month S :25‘
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28. Cases under Passport Act & 1 1 >
Rules made thereunder
29. Cinematography/
Copy Right Act Cases |
30. Cruelty to Animal Act
cases _ .
31. Gambling Act Cases 5 1 o o 6 6
32. Tripura Police Act Cases 48 418 418 119 4 1 124
33. Tripura Shops &
Establishment Act Cases . [
34. Cases of Atrocities on 1
SC/ST
35.Prevention of Corruption 1 ] 1 >
(PC) Act Cases 1
36. Consumer Protection (CP)
Act Cases
37. Arms Act Cases | 1 23 24
38. Information Technology
(IT} Act Cases
39. Cases investigated by CBI
and tried by Special Judicial
Magistrates
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40. Enquiry held as per order
of the Hon'ble SC/HC
41. Orders on Final Reports 4
42, Confessional Statements
u/s. 164 (1), Cr. PC/TI Parade
43. Cases settled through
mediation
44. Bail Applications u/s. 438 & 1 1 4
439 of Cr.P.C
45. Other Bail Application 22 22 54
46. Other Misc. Cases not e
covered above 8 1 .9 9 10 10 1 1 22
47. Other Crl. Cases not
covered above 6 6 8 16 2 2 20
48. Casess tried by the Juvenile
Justice Board 3 3 1 1 10
SUB-TOTAL (D) 714 38 7 0 1 2 1 3 772 883 1639 202 143 67 30 | 45 | 30 | 14 7 9 3 282 | 2831

© q‘ ‘\.Y,\”Y

District & Sessions Judge

Gomati Judicial District, Udaipur.




